FORM A

PUBLIC ANNOUNCEMENT

“\(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
‘ for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SHIVAM CONTINENTAL PVT LTD

RELEVANT PARTICULARS
1. NAME OF CORPORATE DEBTOR Shivam Continental Pvt Ltd
2. DATE OF INCORPORATION OF CORPORATE DEBTOR  [28/12/2011
3. AUTHORITY UNDER WHICH CORPORATE DEBTOR IS |Registrar of Companies-Chandigarh
INCORPORATED / REGISTERED
4. CORPORATE IDENTITY NUMBER OF CORPORATE U16009PB2011PTC035792
DEBTOR
5. ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL [116-117, Leather Complex, Kapurthala
OFFICE (IF ANY) OF CORPORATE DEBTOR Road, Jalandhar, Punjab 144001, India
6. INSOLVENCY COMMENCEMENT DATE IN RESPECT OF [23/02/2023
CORPORATE DEBTOR
15 ESTIMATED DATE OF CLOSURE OF INSOLVENCY 22/08/2023
RESOLUTION PROCESS
8. | NAME AND REGISTRATION NUMBER OF THE [Ms. ShaluKhanna
INSOLVENCY PROFESSIONAL ACTING AS INTERIM [Re8: No-: IBBI/IPA-001/IP-P0O0917/2017-
2018/11523
RESOLUTION PROFESSIONAL
9. ADDRESS AND E-EMAIL OF THE INTERIM Address: A-16/9, Vasant Vihar, New Delhi-
RESOLUTION PROFESSIONAL, AS REGISTERED WITH  |110057
THE BOARD E-mail: SKHANNA@LLCA.NET

10. | ADDRESS AND E-MAIL TO BE USED FOR |Address: Luthra & Luthra Restructuring
CORRESPONDENCE WITH THE INTERIM RESOLUTION |And Insolvency Advisors LLP
PROFESSIONAL A-16/9, Vasant Vihar, New Delhi-110057

E-mail: SCPL.RP@LLCA.NET

11. LAST DATE FOR SUBMISSION OF CLAIMS 09/03/2023

12. CLASSES OF CREDITORS, IF ANY, UNDER CLAUSE (B) [Nl
OF SUB-SECTION (6A) OF SECTION 21, ASCERTAINED
BY THE INTERIM RESOLUTION PROFESSIONAL

13. NAMES OF INSOLVENCY PROFESSIONALS IDENTIFIED |Not applicable
TO ACT AS AUTHORIZED REPRESENTATIVES OF
CREDITORS IN A CLASS (THREE NAMES FOR EACH
CLASS)

14. (A) RELEVANT FORMS a) Relevant Forms: Please refer Pt.5 below
(B) DETAILS OF AUTHORIZED REPRESENTATIVES ARE  [b) Details of Authorised Representatives:
AVAILABLE AT: Not Applicable

1. Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has

ordered the commencement of a corporate insolvency resolution process of Shivam

Continental Private Limited on 23.02.2023.




2. The creditors of Shivam Continental Private Limited, are hereby called upon to submit their
claims with proof on or before 09/03/2023 to the interim resolution professional at the
address mentioned against item 10.

3. The financial creditors shall submit their claims with proof by electronic means only. All other
) creditors may submit the claims with proof in person, by post or by electronic means.

4. A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA: Not Applicable

5. The claim may be submitted in their specified forms. FORM B - Proof of claim by operational
creditors except Workmen and Employees; FORM C - Submission of claim by financial
creditors; Form CA - Submission of claim by financial creditors in a class; FORM D- Proof of
claim by a Workman or an Employee; FORM E - Proof of claim submitted by authorised
representative of Workmen and Employees; FORM F -Proof of claim by creditors (Other than
financial creditors and operational creditors). These forms may be downloaded from the
portal of IBBI i.e. https://ibbi.gov.in or from portal of Interim Resolution Professional i.e.
http://www.llcairp.com/.

Submission of false or misleading proofs of claim shall attract penalties.

Qo=

Shalu Khanna
Interim Resolution Professional
Regn. No: IBBI/IPA-001/IP-P00917/2017-2018/11523

Date: 24.02.2023
Place: New Delhi
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77 ¢ ofl DEDICATED FREIGHT CORRIDOR CORPORATION OF INDIA LIMITED

et A Government of India (Ministry of Railways) Enterprisa

NIT (NOTICE INVITING TENDER})

Oinline Bids for open Tender single Packed system are inited from reputed agencies!
companigscorporations for the work of "Annual Repair & Maintenance, White
washing, Painting and other misc. works in DFCCIL office at AMBALA™ as par the
fodiowing schedule: Type of Tender: E-Tendering (Open Tender} . Tender Motice No.
& Date; CEMDFCCILIUME A-Fepairt2ld3-24 dated 15,02, 2023, Name of the Work:
Annual repair & maintenance, White washing, painting and other misc. works in
DFZCIL office at AMBALA, Estimated Cost of Work: 1135058028~ (Rupsas
Thirteen Lakh Fifty Thousand Mine Hundred Eighty and Twenty-Eight Fassa Onby)
inchuding GET. Duration of Confract 12 Months. Amount of Earnest Money
Depasit (EMD) (Tender Security): ¥ 27 0005 (Rupees Twenty-Seven Thousand Onby)
(Online through ireps.gowvin). Tender Document Cost T2,3600- [(Rupeas Two
Thousand Thees Hondred Sixty Only) (Online through ireps.govin) including 35T,
Offer validity: 45 Days. Tender Document can be ebtained from website/office at:
Froam 14,02, 2025 on wenw.ireps, govin, Last date and time of sale/downloading of
Tender Document: Tl 135052023 at 15.00 hre. on wawwiireps.govin. Due date &
time of Submission of Tender Document: Till 13032023 at 15.00 hrs. on
wiarw Irepa gov.n. Due date & time of opening of Tender: 13.03.2023 at 1530 hrs,
on weenw.ireps.gov.in. Place of Opening of Tender: CGM OFFICE General Managar!
CO, DFCCIL Mear Anand Market Old Rallway Colony, Ambaka cantt-133001 (Harvana)
Phons MoBST2887214 E-mail; vhemard@dicc.couin. Help Desk for E-Tendering:
wiwrwireps gowvin and helpdesk o, 011- 23761525 (10 Lines) Timings: 08, 00AM
b O7.00 PR. Dy. CPMIEnag.-Il

— GOVERNMENT OF PUNJAB

TENDER/RFP FOR Works
~TENDER Notice Reference No. MCJ/OM/2022-23/25 and
306/CE/WS/G dated 24.02.2023
THE DEPARTMENT OF MUNICIPAL CORPORATION, JALANDHAR TNVITES
ONLINE BIDS FOR:- 04 Works related to O&M br for Operation, Maintenance

and Electrical repair of Various Tube wells Falling Under area of Zone 2,
3, 4, 6 under MC Limit for Period of 2 Years.

- I'Cont.
25.02.2023,14:00 p.m. up to 15.03.2023, 14:00 p.m.

above website only.

Sd7-Superintending Engg.

DPR/Pb/21608

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptey Board of India [Insolvency
Resalution Procass for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SHIVAM CONTINENTAL PVT LTD

RELEVANT PARTICULARS

1. | & .ﬂ.HF .IF C I."RF“".IR#-TF '.IF“T"':IF

L I .-TE OF INECT:"'IR.-TIC" oF lf'li_'“?-:‘l'lF'.-TE
DEETOR

Shivarm Continental Pyt Lt

Tearzmon

3. | AUTHOHRITY NDER WHILH CORPUHATE
DEETOR 15 INCORPORATED ¢ REGISTERED

Regictrar of Companies-Chandigarh

=t punjab national bank

CIRCLE HETFUI- Jalandhai, Campamy hq_f*l: Civil Linen, Jalandhar-(144001 |
E-MAIL: csd24pnb.co.in TEL:- D181-4697TE13

CORRIGENDUM
Plaase rafer 1o the publication in Tha Tribuna & Jagbani newspapar dated

14-02-2023 about the publication notice for E-auction for sale of
immovable properties of Mis Fair Deal Agencies in which Properly SR, No
3 Thae Mature of Possession is Physical Possession instead of Symbolic
Possession All Concemed are Requested to please Note the above

Amendmenis S huthorised Officer,

Date ; 24,02 2023

4. | CORPORATE IDENTITY MUBMBER OF
CORPORATE DEETOR

5 .ﬁ.r‘ IRESS li_" THE REGISTERED QFFICE AND
PRIMCIPAL CIFFICE [IF ANY] OF CORPORATE
DEETOR

UMe0ePs201 TPTCO357 52

-1'{: 117, Leather Compdax, Kapurthala
Road, Jalandbar, Punjab 144001, India

T R TR TR

Ilﬁ fafEa= Syndlnatnl

dorel dd Canara Bank <@

A Gormrnimesd ot Indin Unseriaking

E-AUCTION
SALE NOTICE

Recovery & Legal Section, Circle Office, 2nd Floor, Sector 34-A, Chandigarh

Ph. No. 0172-2602431, 2663733, E-mail: ricochd@canarabank.com

E-AUCTION SALE NOTICE

SALE NOTICE OF MOVABLE / IMMOVABLE PROPERTIES THROUGH E-AUCTION
UNDER RULES 6(2), 8(6) & (9) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002

Last Date of Receipt of EMD 24.03.2023 upto 5:00 P.M.

Date of E-Auction: 27.03.2023 at 11:30 AM to 12:30 PM
(with unlimited extension of 5 minutes duration each till the conclusion of the sale)

Motice is hereby given to the effect that the immovable properties described herein, taken possession under the provisions of Securbisabon and Reconstruction of
financial Assets and Enforcement of Security Interast Act 2002 and Security Interast (Enforcement) Rules 2002, will be sold through E-avction on the fallowing terms and
conditions. E-auction arranged by service provider Mis Canbank Computer Services Lid. through the wabsite www.indianbankseauction.com. For detailed terms &

.| Branch Name [ Name & Address of | Brief Description of Propertyiies
the Borrower(s) | Guarantons)

Canara Bank, Fazilka Branch,
Sh. Manoj Kumar Trwari,
Chief Manager,

conditions of the sale please refer the link "E-Auction” provided in Canara Bank's website (www.canarabank.com).

Total Liabilities as | Reserve Price | Earnest Money
on specified Date

EMT of Residential Property in the) Total liabilities as on
name Smi. Suman Jain Wio Sh.|23.02.2023:

Marender Jain, of area measuring) Rs. 27,20,956/- plus further interast and expenses.

Details of Alc No.
IFSC Code
ossession Type
200272434

CNRBO0001400
PHYSICAL POSSESSION

{in Rs.) Deposit (EMD)

{in Rs.) ]

Rs.
33,25,000/-

3,32, 5[!!1.'-

M.: 9TE1022472,
E-mail: cb140@canarabank.com

Sh. Marender Jain, Address 1:- Street

1 Biswa 15 Biswansi 140/15760 share of 3 Bigha 17 Biswa Old Khatta No. 148/183,184, new Khatta No 138/185,186 Khasra
Mo, 2819 TE02(T-10-0-0), 2821/781/1/2(2-7-0-0) area of Mandi Malout situated at Street No. 2 |, Patel Nager, Malout vide
Borrowers:- Smt. Suman Jain Wio|Sale Deed No. 4543 Daled 01.03.2013 registerad in the Office of 5.R. Malout. Bounded:- On the North by: House of Baldey
Kumar, On the South by: Sireet; On the East by: Vacant Piot; On the West by: Lala Gumyar.

No. 2, Patel Nagar, Near Shani Dev Mandir, Malout, Distl, Muktsar. Address 2:- E 3556, Near Jain School, Fazilka. Co-Borrower(s):- Sh, Narinder Kumar Jain 5/o
Sh. Ram Kumar, Address 1:- Streel Mo 2, Patel Nagar, Near Shani Dev Mandir, Maloul, Disll. Muktsar, Address 2:- E 3556, Near Jain School, Fazilka.,
Guarantor(s):- Sh. Surya Prakash Sio Sh. Krishan Kumar, Resident of shop Mo 6. New Grain Market, Fazitka.

2. | Borrower(s) { Firm(s):-

Mis Ram|Properly in the name Sh. Harbans Lal| Total liabilities as on Rs. Rs.
Kizhan Kasturi Lal Grain Market|R/o Ladhuka Tehsil & District Fazilka) 23.02.2023:
Mandi Ladhuka Fazilka. Borrower(s) /| Vide Sale Deed Mo. 655 Dated|Rs.20.45,710/- plus further interest and expenses.

209272434
CNRBO0OO1400
SYMBOLIC POSSESSION

15,45,000/- 1,54,500/-

Kastur Lal, Village Jamal Ke Fazilka

Harbans Lal &5/o Sh, Kastur Lal,

Proprietor(s).- Jaipal Batra 5/o|17/05/1996, details of the Property 334/1(0-5) 395{0-5)% Share of Tofal kand measuring 00 Kanal 10 Marla comprised in
K.hasra Mo. 3841, 395(0-10) Old Khewat No. 725 as per Jamabandi 1989-90 (Mew Khewat Mo, 112311121} and Old Khatani
Guarantor{s) / Mortgagor({s):-|No. 1148 as per Jamabandi 1988-80 (Mew Khatoni Mo. 1549) situated at Ladhuka, Tehsil and District Fazilka (Punjab) as per
jamabandiofthe Year 2014-15. Bounded:- North: 66'-0"Master; South: 66'-0° Manjit; East: Z2°-(" Streef; West: 22'-0" Street.

Village Jamal Ke Fazilka, Guarantor(s):- Robin Batra S/o Harbans Lal Batra, Village Jamal Ke Fazika,

b, | INSOLVENCY COMMENCEMENT DATE IMN 230242023
AESPECT GF CORPORATE DEETOR
I. | ESTIMATED DATE OF CLOSURE OF 22082083

MAUVENCY RESMOLUTION PROCESS

8. | NAME AND REGISTRATION MUMBER OF THE
NSOLVENCY PROFESSIONAL ACTING AS
| INTERIM RESGLUTION PROFESSIONAL

9, | ADDRESS AND E-EMAIL OF THE INTERIN
RESOLUTION PROFESSIONAL AS REGISTERED
WITH THE BOARD

M= Shalu KEhanna

Reqg. Mo

I3E~I P4, - ..1:||.- P- -'-'L"JEI'I l'.-_..'ll' 2[148/11521
.ﬁddrqr.; .ﬁ. 1I'1,.'3 .'111nr -.-|h'|r

Mew Dethi- 110057

E-maill: 5Kl I.f-.hlh-'-.il LLCAMET

100 [ ADDRESS AKE E-MAIL T BE USED: FOR
CORRESPOMDENCE WITH THE INTERIM
RESOLUTION PROFESSICMAL

Address: Luthra & Luthra Rastrichuning
And Insolvency Advisors LLP
A-160% Vasant Vikar, Mew Delhi-110057
E-mail: SCPLRPE@LLCA.NET

11, | LAST DATE FOR SUBMISSION OF CLAIMS 080372023

12, [ CLASSES OF CREDITORS, BFF AMNY, LINDER il
CLALFSE (B) OF SUB-SECTHOM (A OF
SECTION 21, ASCERTAINED BY THE INTERIM
RESOLUTION PROFESSICHMAL

13, [ BMAMES OF INSCLUVEMCY PROFESSHIMNALS
CENTIFIED TO ACT A% ALUTHORIZED
REPRESEMTATIVES OF CREDITORS IN A CLASS
THREE "-..I".H 5 FI:1 _l"u"H CLASS)

Mot applicable

14, | (&) REI E.'-!.r-JT I'-":IF.H':- a1 Relevant Forms: Fiease refer PS5 below
(B] DETAILS OF AUTHORIEZED b} Details of Authorised Ropresentatives:

REPRESENTATIVES ARE ANAILABLE AT Mat Applicable

1. Maotica & hereby given that the Mationa! Compary Law Trbunal Chandigarh Barch has
ordered the commencement of a corporate msoiwency resolution process of Shivam
Cortinental Private Limitesd on 23022021

£ The osditors of Shevam Continental Preabe Limited, are hareby called upan to sabimit their
claime wikn |.l|-’_“¢f an ar befaore 0903/2023 to the sterim mesolutan professssnal at the
addrass mentioned against itern 10

3 The financial creditars shall submit their claims with praof by electronic means coly Al other
creditors may submit the claims with proof in person, by post or by electronic means

4 A financial crediter belonging bo a dags, as listed agairst the antry Mo, 12, shall indicate it
chaice iof authorizad rapreseniative from among the threg '15::'.“':"'".':.' |.'II"..I|ES-EII.'II'|3|5 Irsted

against entry Mol13 fo st as suthonsed representativie of the case in Foern CA: Mot
applicabie
5 The claim may be subbmitted in their specified forms. FORM B - Proof of claim by operational

creditors ewcepd Wearkmen and Employees, FORM € - Submission of claim by fmancial
creditars, Ferm CA - Submission of claim by finandal creditors in & diass, FORM D- Proaf of
claim by & Workman or an Emploves; FORM E - Proof of claim subswitted by suthonised
representative af Warkmen and Emplovess FORM F -Proof of daim by creditors (Othar than
fmancial creditors and aoperational creditors], These Farms may be downlaaded from the
portal af BB e buypsdtbbigovin of from portal af Inberim Besolution Profesgional (e,
Pt v R BIFD, L0y
Submission of false or misleading proofs of dlaim shall attract penalties,

Shalu Khanna
Invterim Resolution Professicnal
Regn. Ma: IBBI/IPA-001/3P-POO9T7/2017-2018/11523

Date: 24.02. 2023
Place: Mew Delhi

MUNICIPAL CORPORATION
CHANDIGARH

PUBLIC NOTICE

As per the provision of Section 105 (1) and (2) of the Act
1994, a notice of transfer or devaluation of land and
building shall be given within three
months from the date of
execution of the

Flace Jalandhar Punjab Mational Bank

DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT-3)

GROUND FLOOR, 5.C.0. 33-24-36, SECTOR 17-A, CHANDIGARH
(Additional space allotted on Jrd & 4th Floor also)

Case No. : OA/826/2021
Summons under Sub-Section (4) of section 19 of the Act, read
with Sub-rule (2A) of rule 5 of the Debits Recovery Tribunal
(Procedure) Rules, 1993, Exh. No. 10598
PUNJAB NATIONAL BANK
VS.
VEERPAL KAUR

To,

(1) Veerpal Kaur D/IW/S/O Sh. Jagga Singh, R/o House No. 42,

Village Baghuwala, Tehsil Ferozepur, Distnct Ferozepur, Punjab.
SUMMONS

WHEREAS, DAM26/2021 was listed before Hon'ble Presiding

officer’Registrar on 07.09.2022.

WHEREAS this Hon'ble Tribunal is pleased to issue summons! notice

on the said application under section 15{4) of the Act, (OA) filed

against you for recovery of debts of Rs. 21,84 894.05 (application

along with copies of documents etc. annexed)

In accordance with sub-section (4) of sechion 19 of the Act. you, the

defendants are directed as under ;-

{1} Ta show cause within thirty days of the service of summons as to

why relief prayed for should not be granted:

(i} To disclose particulars of properties or assets other than properties

and assets specified by the applicant under serial number 3A of the

original application :

(i) You are restrained from dealing with or disposing of secured

asszels or such other asszets and properties disclosed under serial

number 34 of the criginal application, pending hearing and disposal of

the application for attachment of properties,

{Iv)¥ou shall not transfer by way of sale, lease or otherwise, except in

the ordinary course of his business any of the assets over which

gacurity interast iz created and/or other assats and properties

specified or disclosed under serial number 3A of the original

application without tha pror approval of the Tnbunal;

(v]) You shall be liable to account for the sale proceeds realised by sale

of secured assels or other assels and properties in the ordinary

course of business and deposit such sale proceeds in the account

maintained with the bank or financial institutions holding securnty

Interest ovar such assals

You are also directed to file the written statement with a copy thereof

furnished to the applicant and to appear before Registrar on

22.03.2022 at 10:20 A.M. falling which the application shall be heard

and declded In your absence

Given under my hand and the seal of this tribunal on this dated

23.02.2023.

Borrower Firm(s):- M/s Babbar
Trading Company (Through Mrs.
Geetu | Prop.), Shop No. 114, New
Grain Markel, Fazilka. Proprietor(s) &
Mortgagor(s):- Smt. Geetu W/o
Anmol Babbar, Rio Vijay Colony,
Fazilka. Mortgagor(s) &
Guarantor(s):- Sh. Raj Kumar Sia

Lot-l:- &ll the part and parcel of
Commercial Shop No. 20 I'I'rEEEL—rII'I';;
6-7" * 126" situated at Mehriab
Bazar Road, Modi Katra Fazilka
registered with Sub-Registrar al
Fazilka in the name of Sh. Raj Kumar
St Diwan Chand vide Wasika No. 4714

Total liabilities as on| Lot-l:- Rs. Lot-I:- Rs. 209272434
23.02.2023: 15,30,000/- 1,53,000/- CHNRBOO01400
Rs. 68,02 216/- plus further interest and expenses. SYMBOLIC POSSESSION

Mote: The above mentioned Lot-ll is also mortgaged in another MPA accounts
namely Mis Anmol Agro Industries, Malout Road Fazilka having liability of
Hs 1,77,54,61%/-as on 23.02.2023 tugnlhurwﬂh furtharmtumsiand BXPENSes.

4 Dn. 05.12.2001 having boundaries as under:- North: 6-7 14" Streel: South: 6-1%

Property of Municipal Council Fazilka; East: 12-6" Shop Mo, 19; West: 12'-6" Shop No. 21 Sham Sunder Sharma.

Diwan Chand, Rio Sireel No. 4-D,
Kailash Magar, Fazilka. Corporate
Guarantor(s) & Mortgagor(s):- Mis
Anmol Agro Industries, Malout
Road, Fazilka. (Mortgagor being
Partner of Firm M/s Anmol Agro
Industries):- (1) Sh. Anmol Babbar
Sfo Sh. Khairati Lal Babbar, Rio Vijay

Colany, Fazilka (2) Smt. Kanchan

Lot-ll:- All the part and parcel of
measuring total land 29 Kanal compris
having Murabba No. 51 Killa No. 13

Commercial Property Lot-il:- Lot-Il:- 200272434
ing 11 Kanal 10 Marias Rs. Rs. CNRBO0OO1400
B-0), 14/2{3-10} in the| 2,18.00,000/- 21,680,000~ |SYMBOLIC POSSESSION

name of M/'s Anmaol Agro Industry Fazilka Pariners Anmaol Babbar and Kanchan Rani vide Sale Deed Wasika No. 1615 Dated
04.07.2013, 8 Kanal 10 Maria having Murabba No. 51, Killa Mo, 71{3-10), 8/1{5-0) in the name of Smt. Geatu Babbar Wio

Anmaol Babbar [S/o Khairali Lal Babba

r) vide Wasika No. 1614 dated 04/0772013, 8 Kanal 0 Marla having Murabba No. 51,

Killa Mo, 772{4-10), 1411 (4-10) in the name of Smi. Geatu Babbar Wio Anmod Babbar (Sio Khairah Lal Babbar) vide Wasika
Mo. 1596 dated 01/07/2013 as per Jamabandi 2013-14 Vakya Rakba Pencha Wali Dakhil situated at Fazilka Malout Road
Village Painchanwali Tehsi and District Fazilka.

Ear}ara Bank, Barnala Branch,
Sh. Rahul Singla, Senior
Manager, M.: 8437253976

E-mail:
ch3976@canarabank.com

BabbarWio Khairati Lal Babhar, Bio Vijay Colony, Fazilka.

Open Land/Plot measuring 06 Marias
bearing Khata mo. 960387 Khatauni

Ma. 1470 and Khasra mo. S85M1/10-

Total liabilities as on Rs. Rs. 209272434
22.02.2023: 2,58,000/- 25,800/ CNRBO0D39TE
Rs. 10,21,874/- plus further interest and expenses. SYMBOLIC POSSESSION

17 (to the extent of 317 share of its 3

Marlas) & Khata no, 963/900 Khatauni Mo, 1486 and Khasra no, 8791/0-12 (to the

|extent of 1/4 share of its 3 Marfas) situated Near Gagan Medicas Thangar Patti Village Sukhpura Maur, Tehsil Tapa and
Borrowers:- (1) Gurdeep Dass Sio District Bamala in the name of Lakhwinder Dass Sio Gokal Dass and Gurdeep Dass Sio Gokal Dass vide sale deed bean ng
Gokal Dass, Thangar Patti, Near|wasika no. 130 dated 29-04-2011. Property is Bounded as under:- East: Open Plot - 54'-00", West: Open Plot - 54'-00";
Gagan Medicos, Village Sukhpura|North: Streel-30-9" South: Streel- 309",

Maur Tehsil Tapa, Distt, Barnala - 148108 (2) Lakhwinder Dass S/o Gokal Dass, Thangar Patti, Near Gagan Medicos, Village Sukhpura Maur Tehsil Tapa, District
Barnala - 148108 (3) Satya Devi Wio Gokal Dass, Thangar Patli, Near Gagan Medicos, Village Sukhpura Maur Tehsil Tapa, District Barnala - 148108,

Canara Bank, Muktsar Branch,
Sh. Rakesh Kumar, Senior

Manager, M: BT2T093162,
E-mail:
ch3162@canarabank.com

Borrowers:- Mis Teria Machinery
Store, through its Propriglor - Smi
Nirmala Rani Wio Sh, Satpal Teria,

EMT of Land and Building Vide Sale
Deed No. 2622 dated 08.092014 in
the name of Anshu Teria Sio Sh.
Satpal Teria and Sale Deed Mo. 2624
Dated 08.09.2014 in the name of

Total liabilities as on Rs. Rs. 209272434

22.02.2023: 73,00,000/- 7.30,000/- CNRBO003162

Rs. 1,15,60,064/- (Rs. 77,32 959)- in W/s Rajan Trading| PHYSICAL POSSESSION

Company and Rs. 38,07 105- in M/s Teria Machinery Store) together with
further interest and expenses.

Rajan Tena S'o Sh. Satpal Teria, Khewat Mo. 63, Khatoni Mo. 133, Khasra No. 482/2009{925-5) 482/14(343-0) Hadbasi Mo.
54 Mear Jalalabad Road, Muklsar. Boundary as under:- East; Ashram 56'; West: Street 66", North: Charan Dass Teria 707

South: Street No, 90¢

Wear Railway Crossing, Muklsar-152026 (2) Smt. Nirmala Rani Wio Sh, Satpal Teria (Proprigtor), House Mo, 3038, Kheta Ram Street, 56 Mukisar Sahib-152026 (3)
Mis Rajan Trading Company, through its Proprietor Rajan Teria 3/o Sh. Sat Pal Teria, Near Railway Crossing, Jalalabad Road, Muktsar-152026 (4) Sh. Rajan Teria
3ip 5h. Satpal Teria (Propriefor/(zuarantorMortgagar), H. No. 50, Kheta Kam Street, Jalalabad, Railway Crossing, Muktsar-152026 (5) Sh. Anshu Teria S/o Sh,
Satpal Teria (Guarantor | Mortgagor), House No, 3039, Kheta Ram Street, Sr Muktsar Sahib-152026,

Commercial Shon Mo, 37 in name of
Charanpt Singh S/o Sh. Harbel Singh
Vide Deed No. 67 Dated 09042013

Total liabilities as on Rs. Rs. 209272434
22.02.2023: 18,50,000/- 1,835,000/ CNRBO005539
Rs. 33 89.677/- together with further intt. & expenses, | PHYSIGAL POSSESSION

instrument of the

transfer or after its
registration, if it 1s
registered, or after
the transfer is
affected and
within six months
from the date of
death of the
OWners.,
person to whom
the property is

The

transferred or the
person on whom the
title of deceased
devolves are under

statutory obligation to inform

the Municipal Corporation, Chandigarh
through said notice failing which penalty shall be levied as
per the provisions of law.

It is hereby notified for the information of General
Public / owners of Commercial, Industrial and Institutional
as well as Residential Lands & Buildings falling within the
limits of Municipal Corporation, Chandigarh that
one_time relaxation in fine / charges in legacy pending
cases hereby granted (for a period of two months to give
notice) with regard to change of title of ownership. All
concerned seeking the relaxation shall give a notice /
representation in writing to Tax Branch, Municipal
Corporation, Chandigarh within two months alongwith
valid proof and property details failing which they shall not
be entitled to seek any relaxation in fine / charges. This is
only one time relaxation for all legacy cases without
any daily fine / charges which was earlier being imposed
@ Rs. 10/- per day as mentioned under column 4 in 1st
and 2nd category of third schedule of Punjab Municipal

measuring 16'-6" x 50'= 91.66 sq yards situated at GGrain Market, Mandi Guruharsahai. Bounded as surrounded by:- North:
16'-6" Road, South: 16-6" Other Shop; East: 50°-0" Shop Mo, 96; West: 50°-0" ShopNo, 98,

Borrowers:- Mis Makkar Trading Company, Shop No. 87, New Grain Market, Mandi Guruhar Sahai, through its Prop. Charanjit Singh Sio Harbal Singh, Near
krishina Mandir, Guruhar Sahai, Distt. Ferozepur. Guarantor{s):- Parampreet Singh S/o Charanjit Singh, Near Krishrna Mandir, Guruhar Sahai, Distl. Ferozapur,

Land measuring 460 5q. Yards
detailed as under:- (a) Land
measuring 307 5q. Yards

I8 Canara Bank, Kotkapura Branch,
Ms. Ashu Khandelwal, Chief
Manager, M.: 9592292104

Total liabilities as on Rs. Rs. 209272434
22.02.2023:- 7,62,000/- 76,200/ CNRBO00D2104
Rs, 25,07, 998/- together with further intt. & expenses, | SYMBOLIC POSSESSION

E-mail:
ch214i@canarabank.com

Borrowers:-
International, through its Propristar -|Kanal 12 Marlas bearing Khewat No. 631, Khatauni No. 1208-1209, Khasra No. 234/18-0, 23518-0, Z36M16-0, 237/15-4,

Amit Mittal, Street No. 2. Baba Fard|238/14-8, 240/16-0, 239/16-0, area situated at Village Faridkot-l, (Chuga Singh Nagar), Tehsil & Dist Farickot, Hadbast No.

Nagar. Opposite Green Enclave.

(307/139543) share out of land 230 Kanal 13 Marlas bearing Khewat No.337 Khatauni No. 721 to 72901, Khasra No, 231/2/9-
15, 24416-0, 252160, 248160, 24916-0, 250160, 2581160, 260160, 261117-4, 254M16-0, 2551612, 253/16-0,
(1) Mis Lakshita 24TM6-0, 270 Min /6-19, 270 Min 1 6-12, 270 Min / 13-11 & Land measuring 153 5q. Yards (153/68728) share out of land 113

75, Jamabandi 2008-2010, Bounded and measuring as on: East by: Sanjesv Kumar measuring 79 West by: Sireat
Sikhan Wala Road, Kotkapura Faridkot| measuring 79'; North by: Ashok Kumar measuring 52°5%; South by: Street measuring 52'5"; situated in Village Fandkot-,
- 151204 (2) Sh, Amit Mittal 5/o Gauri| Tehsil & Distt. Faridkot, within the revenue estate of Tehsil - Faridkot.

Bhan Arora, 226, Kamal Cinema Gali, Bathinda,

Shankar, Aggarwal Sireet, Near Ishu Model School, Adarsh Nagar, Kotkapura (3) Anju Mittal Wio Gour Shankar Mittal, Aggarwal Street, Prem Nagar, Kotkapura (4)
Smt Jyoti Mittal Wio Amit Mitial, House No. 1281 Aggarwal Street, Mear lshu Model School, Adarsh Nagar, Katkapura-151204 (5) Sh. Ramesh Arora 5/o Chandear

provided in Canara Bank's website (www.canarabank.com).

SPECIAL INSTRUCTION / CAUTION

Bidding in the |ast minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be responsible for any
lapses/Tailure (Internet fallure, Power failure, etc.)an the part of the bidder or vendor in such casas, In order to ward off such contingent situation, bidders are requested to
make all the necessary amangements/aiternatives such as back-up, power supply and whatever edse reguired so that they are able to circumvent such situation and are

able o participate in the auction succassfully.

OTHER TERMS AND CONDITIONS:- The sale shall be subject to the conditions prescribed in the Security Interest (Enforcement) Rules, 2002 and ta the following
conditions. a, E-Auction is being hald on "AS IS WHERE IS & WHATEVER IS THERE" basis. b. As per banks record, the outstanding dues of the Local Self Government
against the property are not known to bank, a5 no notice received for the same. The Purchaser is liable to incur the dues, if any. €. Auction / bidding shall be only through
“0Online Electronic Bidding™ through the website www.indianbankseauction.com. Bidders are advised to go through the website for detailed terms before laking part
in the e-auction sale proceedings. d. The property can be inspectad, with Prior Appointment with Authorised Officer, from 14.03.2023 & 15.03.2023, between 0:3:00 PM to
05:00 PMi.e. The property will not be sold below the Reserve Price and the participating bidders may improwve their offer further during auction process. f. EMD amount of
10% of the Reserve Price 15 10 be deposited by way of Demand Deaft in favour of Authorized Officer, Canara Bank of Respectiva Branch ar shall be deposited through
RTGS / NEFT / Fund Transfer | Bankers Cheque (any other mode) to credit the Account of Respective Branch of Canara Bank on or before 24.03.2023, upto 5:00 PM.
g. Intending bsdders shall hold a vakd digital signature certificats and e-mail address. For details with regard fo digital signature please contact the service provider Mis
Canbank Computer Services Ltd., No. 218, J P Royale, First Floor, Sampige Road, Malleswaram, and for any property related query may Contact Person: Mr.
Pakhare D. D. / Mr. Ramesh T H, Mobile Number: 32480691777 | 8553643144, E-mail: eauction@ccsl.co.in. Immediately on the same date of payment of the EMD
amount the bidders shall approach the said service pravider for obiaining digrtal signature (if not holding a valid digital signature) h. After payment of the EMD amount, the
intending bidders should submit a copy of the following documentsidetaits on or before 24.03.2023, upto 5:00 PM, at respective branch of Canara Bank by hand or by
email. 1) Demand Draft/Pay order towards EMD amount. If paid through RTGS  NEFT, acknowledgement receipt thereof with UTR No. 2) Photocopies of BAN Card, ID
Proof and Address proof, However, successful badder would have 1o produce these documents in anginal to the Bank at the ime of making payment of balance amount of
25% of bid amount. 3) Bidders Name. Contact No. Address, E Mail-id. 4) Bidder's Alc details for online refund of EMD. I. The intending bidders should register their names
at portal www.indianbankseauction.com and get their User ID and password free of cost. Prospective bidder may avail online fraining on E- auction from the service
provider Mis Canbank Computer Services Ltd., Contact Person: Mr, Pakhare D, D. /Mr. Ramesh T H, Mobile Number; 8480621777 / 8553643144, |, EMD deposited
by the unsuccessful bidder shall be refunded fo them within 2 days of finalization of sale. The EMD shall not carry any inferest. k. Auction would commence at Resarve
Price, as menfioned above. Bidders shall mprove their offers inmultiplies of Bs. 10,000/-, The bidder who submits the highest bid (not below the Reserve price) on closure
of "Online’ auction shall be declared as successhul bidder. Sale shall be confirmed in favour of the successful bidder, subject to confirmation of the same by the secured
creditor. 1, The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring himher as the successful bidder and the
balance within 15 days from the date of confirmation of sale by the secured creditor, If the successful bidder fals to pay the sale price within the peried stated above, the
deposit made by him'her shall ba forfeited by the Authorised Officer withaul any notice and property shall forthwith be put up for sale again, |, All charges for conveyance
slamp duty and registration charges etc., as applicabbe shall be borne by the successful bidder onty, m. Whare the sala consideration, of the propedty to be transferred is
R3. 50.00 Lacs and above the successful bidder will have to deduct Tax Deducted at Source) TD'S @1% on the sale proceeds and deposit the same by fumishing the
Challan in Form 2608 and submit the original receipt of TDS Certificata to the Bank, n. The sale of Mavable Assets are subject to applicable GST aver and above the sale
price. 0. Authonsed Officer reserves the right to postpone / canced or vary the terms and conditions of the e-auction without assigning any reason theraof. p. For further
details contact Respective Branch or the service provider Mis Canbank Computer Services Ltd,, Contact Person: Mr. Pakhare D, D. / Mr. Ramesh T H, Mobile
Number: 9480691777 / 8553643144 or Canara Bank's website www.canarabank.com. For detailed terms & conditions of the sale please refer the link "E-Auction™

STATUTORY 30 DAYS SALE NOTICE (AS PER AMEMDMENT TO SECURITY INTEREST RULES 2002 WHICH CAME TO
INTO EFFECT FROM NOVEMBER 2016) UNDER THE SARFAESI ACT 2002

Place: Chandigarh

AUTHORISED OFFICER, Canara Bank

Corporation Act 1976 as extended to the Union Territory,
Chandigarh by the Punjab Municipal Corporation Law
(Extension to Chandigarh) Act 1994

Note : applicable only in legacy pending cases.
Applicable from 20.1.2023 to 19.3.2023. After

the expiry of this period, charges as per
notification will be levied.

Commissioner
Municipal Corporation Chandigarh
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.-b.zil:ll.;
Amin Mahatsae E-Tender Notice

SrDEN-INFEZR acting for and on behall of The President of India mviles
open tenders (E-Terders) &gainst below fitled tenders and awvailable on
wiwrw.ireps.gowin with closing date-21.03.2023 up to 15:00 Hrs. Bidders will ba
able 10 submit thest cnginalrevsed bads up to closing date ard e only, Mamuaal
affers are not allowed against this tenders, and any such manual offer received shall

2 b

be ignored. Contractors are allowed to make payments against this tender towards
fender document cost and earnest money only hrough only payment modes
available on wwwiireps.gov.in portal Bke net banking, debit card, credit card etc,
Manual payments through Demand draft, Banker Chequs, Deposit receipts, FOR
alc. ang not allowed. For moee nfarmabion logon (o wawwlireps.gov.in

Tender Type Tendering Section Bidding System
Cipsan Warks Singla Bid Syslem
Date of Uploading Tenders Bid Starting Date Bid Closing Date/Time
24.02 2023 07032023 21032023 15:00 Hre.
S Na.| Tender Mo. Detalls of Tender
A48-2022-235- | Provision of baslc amendies ke fosels, benches, sheds,
JRC-DRM- |watedng facllities for merchanta and other miscellansous

FZR improvement works at Jalandhar City and Kartarpur Railway

Siations on JUC-ASR Section.

Advertised Value [Rs.) | Earnest Money | Validity of Offer| Period of Compiletion
O0,26,184.42- | 1.80.500- | ©0Days

*Mvy civil work other than track work."

08 Montha

Similar nature of work:-

A49- 302 2-25-
PLAX-DRM-
FZR

€. | Advertised Value (Rs.)|Earnest Money |Validity of Offer| Period of Completion
20,89 204 67/ G0, D00 - &0 Days 0 Montha

Renovation of OFH PLEX in the section of SSEMNPLME
under AODENPLMX.

Similar nature of work:- *MIL®

A50-A02 22 5

Replacament of exisling Ofice and Barrack Accommodation
PLMX-DREM- |for protection force at Kangra Rallway Staticn on PTE-JDME
FZR section under ADENPLMX.

2 | Advertised Value (Rs.) | Earnest Money |Validity of Offer| Perlod of Completion
2,03 100/ &0 Days
*Arvy civil work ather than track work,”

3 al Palhankol Railway

10 Maonths

1.06,12,630 15/

Similar nature of work:-

451 -2022-23-
PTH-CRM-
FZR

4. | Advertised Value (Rs.) |Earnest Money | Validity of Offer| Period of Completion
1,82 59,585, 50/ & 25, Do &) Days
Similar nature of waork:- "Any chil work other han lrack work,”

452-2022-2 5-
PTH-DRM-
FZR

Resurdacing of Platform o, 1, 2 &
Station under ADEN-IIPTK.

10 Manths

Upgradation and Modification of agisling BPF barrack
complex  Tor provision of 40 bedded fermale barrack
accommmodation for RPF staff at PTK i the section of
ADEM-IFTH.

Adverttzed Value [Rs.) | Earnest Money | Validity of Offer| Perlod of Coampletion

1,96,110.56 1.43,900- &l Days
Similar nature of work:- "Any civil work other than track work."

jaal

06 Months

Mote 1. Before bidding, bidders to chack for any corrigandum issued against tandar.
Ho.: TTO-WHMEWAFZRIZ022-23 Date: 24.02.2023 B19/202%

Serving Customers with a Smile

Recovery Department,
Regional Office, Union Bank of India,
SCO0-12-13, Twin Tower, B-Block,
Ranjit Avenue, Amritsar 143001

PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Date & Time of E-auction is 28-03-2023 between 01.00 PM to 05.00 PM (with 10 min unlimited Auto Extensions)

Last Date of Payment of EMD is 28-03-2023 before 01.00 PM (Commencement of E-auction)

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rule, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below described immovable property mortgaged / charged to the

Secured Creditor, the constructive / symbolic / physical possession of which has been taken by Authorized Officer of Union Bank of India (Secured Creditor), will be sold

on “As is where is”, “As is what is” and “Whatever there is” on the date mentioned below, for recovery of dues as mentioned hereunder to Union Bank of India from the

below mentioned Borrower(s) and Guarantor(s). The Reserve Price and the Earnest Money Deposit are also mentioned hereunder against the respective properties:

Known Encumbrances to bank - NIL

Name of the Branch / NPA Accounts
| Borrowers / Guarantors

(1) (i) Shaveta Rani W/o Kamal Soni (Borrower) R/o 1716,
Gali no. 05, Ram Nagar, Verka, Amritsar. (ii) Mr. Kamal Soni
S/o Sukhdev Raj (Co-borrower) R/o 1716 Gali no. 05, Kamal
Karyana Store, Ram Nagar, Verka, Amritsar -143501 (iii) Mr.
Arvinder Singh S/o SAtnam Singh (Guarantor) R/o 16/2045,
ABadi Guru Nank Nagar, Verka, Amritsar.

(2) (i) Smt. Kavita Gandhi W/o Sh. Suraj Gandhi (Borrower
House no. 3 & 4 Village Rakhshikargah, Guru Har Rai Avenue,
Tehsil and Distt Amritsar (ii) Sh. Suraj Gandhi S/o Sh. Vijay
Kumar (Co-Borrower) House no. 3 & 4 Village Rakhshikargah,
Guru Har Rai Avenue, Tehsil and Distt Amritsar (iii) Sh. Pankaj
Gandhi S/o Sh. Vijay Kumar (Guarantor) H. no. 3 & 4 Village
Rakhshikargah, Guru Har Rai Avenue, Tehsil and Distt Amritsar.

16-11-2022)

https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp

Details of Secured Assets /

Under construction Residential Building bearing plot no. 17/16

measuring 126 sq. yards bearing khasra no. 556/1,556/2, 556/3 min, Rs. 18,59,974/67 13 76.200/-
situated at Rakba village Verka, Navi Abadi, Verka, tehsil and Distt Amritsaf ~ as on demand T
owned by Shaveta Rani W/o Kamal Soni. Boundaries of property are as :z notice + interest

East:- Proeprty of others, West:- Street North:- Proeprty of Raj Kumat and cost thereon Rs.
South:- Property of Raju (Symbolic Possession 19-03-2022) fromr’:gﬁcdeate of 1,37,620 /-

Majitha Road Branch, Amritsar IFSC : UBIN0830305, Email id : ubin0830305@unionbankofinia.bank (M) 99159-54749

Plot Private no. 3 and 4 measuring 100 Sq. yards forming part of |
Khasra no. 57//24, 57//25 min 2 Situated at Village Rakhshikargah, | Rs.
Guru Har Rai Avenue, Tehsil & Distt Amritsar. The Property is bounded
as East : Property of other, North: Open plot of others, West : Passage
20 feet wide, South: Passage 15 feet wide (Symbolic Possession

STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) / Rule 9(1) OF STATUTORY INTEREST (ENFORCEMENT) RULES 2002

Terms and Conditions: The sale shall be subject to the terms and conditions prescribed in the Enforcement of Security Interest Act, 2002 and to the following
conditions :- The properties are being sold as “As is where is”, “As is what is” and “Whatever there is”. The particulars of Secured Assets specified in the schedule here
in above have been stated to the best of the information of the Authorized officer, but the Authorized officer shall not be answerable for any error, misstatement or
omission in this proclamation. It is the duty of auction bidder to verify all the documents including arrear if relaxity, property tax, water and santitation tax of other
statutory obligations before putting the bid. Bank / Authorized Officer shall not be responsible for it. For Registration and Login and Bidding Rules visit

Demand Reserve Pricé

Notice Date
Amount Due EMD Amount

Type of Possession

Hall Gate Branch, Amritsar, IFSC : UBIN0810916, Email id : ubin0810916@unionbankofindia.bank (M) 88377-88754

07-04-2021 Rs.

12-05-2022

Rs. 25,39,021/73
as on date of
demand notice +
interest and cost Rg.

thereon from the
date of notice. | 2:92,300/-

25,25,000/-

| Date : 25-02-2023 Place : Amritsar Sd/- Authorised Officer

S . -
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(10

(D DF (ddHTd)
<9dT, MiH3HT, (u)amrsﬂ?fruga'w@eaﬂ?rmﬁrmWﬁnm

Majitha Road Branch Amritsar IFSC: UBINO0S

ﬁme"rmﬁva wOg 3
Ug wiuarda wienq ot fen GeiineT fev fai <t 39t <t arsat, 3899 A ars3 fammat mett et feierdt st 32t feg famnit = =@ SgtersT o f3@et It

83034 ﬁf?,fav'ul")ﬂo('ddlg, 19 J99Tfe f‘aé‘ﬁs@ 3fa. 3 fagr vifizral

HT 1716, dT&T &. 5, d™H &dId,

™MSd dHGOHA

ST UBTC &. 17/161 UHTTEH
126 <. I, YAAT &. 556/1, 556/2, 556/3 TH&, JargT ffs <gar,

o yyaet ((Hafsa =T 19.03.2022)

30305, Emall id: ubin0830305@unionbankofindia.bank (M) 99159-54749
12-05-2022

éﬁwwﬁwm@agemﬂfsﬁsﬁvmmmg

AETS: wif{3Ae

937, T4 JHIT 15 g¢ 9371 ((HIf®a agaT 16.11.2022)

et firghort & “fae 3, fAE 37 w3 “fram @ o83 fem &7 mrog 3WW|MMWWWWEWWWMWW1%HWWU
g9 ot ATeardt feg facaa -

JIHCTd I drded eF & HOUMS MATH e <d<r s afew ef 3t THSTHE |

YT/ aUtE yra g o fam T gaewTaan | fewaT AN

Rs. 18,59,974/67 as on |  13,76,200/-
T &, 5, THS FAfaTaT AT, IH &3I4, T3, MIHSHG-143501, (iii) #af<ed| &=t nraret, 29am, 3f0. 3 faer wifzne few, 7R3 91| demand notice + inter-

fiwr yS9 AIa™ fiw @rdeg) fo=mt 16/2045, »ETeT 919 769 &919,| USaT S Aar St Heat feg, FiveT I&: Yas: §97 €| est and cost thereon Rs.
<9qT, nifiFal yrudet, yeH: I8t §39: 7/ aHTg &F yruget, €U 9 | from the date of notice | 1,37,620/-

G'UIHO('ddI:j Jg J99fe fEé‘ﬁ'i@ Eﬁr 3 W hrﬁﬁ'ﬂa' (ii) FlaT-r et U343 57//25 ﬁ-m2 E!Tf'JFIT fuzf'cl'ulHo('ddlg dedll& fE!é‘ﬁS@ Rs. 25,39,021/73 as on | 25,25,000/-

fedr @9 (Afgaawe™) Has &. 3 w3 4, iy Fufieraary, a9 I99e| 3. 3 fagr wifi=ro fes, mmﬁeﬂwrr)ﬂ}wa?s yay: | date demand notice +

feefa, 3fa. 3 fagr #ifi=Ens, (i) Uaw It U39 fed e @rded) vars| da & yruget, §39: 39T €7 Udt u®Te, UeH: JH3T 20 g¢ | interest and cost thereon Rs.
from the date of notice 2,52,500/-

mmﬁmmemﬂﬁw

07-04-2021

ﬁ%aﬁaauﬁwwwmwmﬁm =TT W3 AEICHG 290 wrfe e garfenm, 7ad 92, Afgg A9 eNgedT of 719 396! da/mMfuaes
wenHd fer W3 fideTd &at Il IfAredns 3 Bafes 3 §8t faot set uafamT ar<- https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp
fwst: 25.02.2023

Rs.

Rs.

Aal/- mMfaaag MeEng

®)

IH/BIeH/SST e TI=T M3 T T8 3F% WIHI/AUTS TI<7/E
&. eathEt | o) st
1. |3Tedded, TSI, UATH,|IPHTRT MHCE SHICYD, UTeH™ST 1949 UBI dslled sardedl| 23.02.2023/ | 0.76 LACS 9988667172
WHENH 39191 el QuaaeT T AUBTEt M3 AEUAT 13.03.2023 dhpunjab@gmail.com
9. |3fedaed, €5 fAe® nusTeiH|wiaH ot ST HUICHS 27.02.2023/ 0.00 LACS 0172263608
W3 SAfHEHT WMB, uA, 10.03.2023 budgetfund.fcs@punjab.
CSESGIE] ) gov.in
3. |3Teddaey, e A% AUBEIH|Ma™d <f 89d €T oy 27.02.2023/ | 0.00 LACS 0172263608
w3 ofg@ud W, U, 06.03.2023 budgetfund.fcs@punjab.
SEIGIE] i gov.in
4. |YUE WY T UTS (HoFF) UAmg, gTone | fedaeta® (HVAC fAmer i3 QuaasT &7 miyms w3 Hactam) 25.02.2023/ | 1.00 LACS 8847095669
TUBTH, Add-68, WHEMH 3d14] 21.03.2023 pccfcomplex@gmail.com
5. |oramardt ferlatna, yrad Ha s, M mren! a@ifad fe9 [5G @l ad19, SfwmeT few m3| 23.02.2023/ 74.00 7986313736
& fafe @ 3w sfomrer IS i gt mits e us et faan faminet o 3gatst| 06.03.2023 | THOUSAND | eepdidnpwdpb@gmail.com
6. |grandrdt fertatg, Y'3a Ha®,| 1. AT faarfen, qraemyg € 4™ HoH3, 24.02.2023/ 92.00 9646007309
@ fa fo) 3 3 W AT, JroeAYTI| 2. THACTS, §3fifes dac &t feg geas Wing, eretst &l 06.03.2023 | THOUSAND | eepdgdspwdpb@gmail.com
feafrar W3 I9BH JHH &. 3 wirfe, IHM JdeHYT feT|
7. |H3® §HIH MeHd, Sdlgde| |UUASS, a‘wem—q' ﬁ"e%r’re%@m% aTsf’rT-mT-r AVP e%]%srfﬂ"m 22.02.2023/ 21.00 9501900291
nﬁm@a R e punjab.gov.in
s & o, I8 nieTas B913: 1051011/-
8. |f3uet aimag, e3faarg Aol |samaT @ast &f fasnit 15.03.2023/ 58.00 1763232215
15.03.2023 | THOUSAND acgfgs17@gmail.com
9. |IaAdTal TEdAtaMd  f&IHT| M AT, AT 8T e319a1g ATioy feg 242y [&q 93 defarat| 27.02.2023/ | 0.45 LACS 9915866755
M5® &. 2 &fafe 33 W Am|& w3 &t @F Aeeh '3 IF Hdfdar W3 d9% Afeuw, Jmgs| 07.03.2023 eecd2mohalipwdpb@gmail.
HIT&t e g3faarg Arfagl H'ISd, TH&IT ATElS §9F Y dd& M3 fedH aaaT| com
10. |SIATTat EATEME, Y3d H3S,| UPiAT MASTEt AAH 98T H&™, BI9dT M3 Halgd muts| 22.02.2023/ | 0.31 LACS 9872725177
& fa fe g3 W Ay, Hargal | UASTes 4.9 AST '3 02 »iae aH mrenfed edfeq argeg  03.03.2023 xenprovincialsangrur@
|3 IETieTTed M3 AaRS 85 Ao =494l ) yahoo.com
1. |FrarAaTat fEdtas, Y3 .| 1T 32%, UfensT feg marHt mrfen et m@es §&3| 23.02.2023/ 20.00 9888821419
1, & fa fe g w3 v, ufenmam | Arfag Aes fasfsar @etea's av) <t feim W 06.03.2023 | THOUSAND | eepd1ptapwdpb@gmail.com
12. |ggradt fertatig, Teqd|Aee 393 hms @Mile) muts fUs oo, s&a w3 fawr| 27.02.2023/ 27.03 9888775107
AUBTEt W3 Aatens f3<t. &, o,| ufentsT, U femas niegal Areta (1240 HT. x 750 Ht) ®et]  06.03.2023 | THOUSAND | xenrws_pta@yahoo.co.in
yfensr| feqd nee usmfed IHC HaAHe Gise/Helan® fog=dt
ertfset v famr=|
13. |gdAaTdt fedtata,  =7ed|(1) AT, Mot (Sutfae @9 nitts) fey mw. gomgqg| 24.02.2023/ | 1.75LACS 9872017183
AUSTEt 7F Astens faetas & mils e Aat mrons afia Yiudedt fenetfafe fed mmee] 06.03.2023 eewss.div2hoshiarpurpb@
2, TfpTayql STed AUSTET, 2 9. 75.27 B, (2) W/S/S Bahla Machhian Blk. yahoo.com
Bhunga fA@T HSP (4215/JJM) €7 T, 7. 1244 BY|
14. |garardt fédtatg, farst|Te3d Monmment, o &. 9, st Hfas, ¥ae fAes® Aagds, 23.02.2023/ 12.30 9417061361
Hss, & o fe 3 3 W " |Raeal, Is1arg oo ehret feféar 3 feamoan, &¢ =afdfar  06.03.2023 | THOUSAND | eeedchdpwdpb@gmail.com
SEICIES ynrfeen wfe § ye's gaaT]
15. |g9gnadt feértata, Gl fsufae 95 € wuls HW39, W= 3 &9 Afgl] 24.02.2023/ 31.40 9872202660
H3®, 8 fs fe 9 3 W A, ao|nmgaefea 3 IGUfaa famlndty &t 3ws, 2. 33 02.03.2023 | THOUSAND xennabha@gmail.com
ufenrTsm)| 3054 € wUls fUs A% ®Yd §° Hes feg 5 meet
fermtahfdar =ga|
16. |ggrardt fédtatg, Grdt| 3forts dudan, Aewee, faer efasar feu rafseiass| 23.02.2023/ 23.17 9876080424
Wsw, & fo fo Hs® wur|RfAanede 33w <t feim woHs (39 I3 2059-PW-60-Other, 06.03.2023 | THOUSAND | eecd1fzrpwdpb@gmail.com
fﬁﬁ?:!’gl?l Buildings-053-Maintainance (Non Plan) H™& 2022-23
17. |IanaTdt fErtaa, st sfgq-|ant Aer-2 AfEa 5g&a1® 1925 faAgt &bt EFtAT uretut &7 20.02.2023/ | 2.75LACS 9646843843
3, A% HJIZ fegmar, UA™|T8H oMl B 01.03.2023 xensnemdivision@gmail.
Ri:L GG com
18. |gaHaa! fEAtag, IUST Ha|AHa®T fSHgT. Jaa®T Hetad 3 Yar fangh. € ohia Jamdeq) 25.02.2023/ | 2.65 LACS 8968600608
BES J&% T IAET Ted|T THA/UST €f GATt Bt migH™s (6 »iEE )| i 06.03.2023 xenrws_pta@yahoo.co.in
fs<tas, ufenms
19. |ogrAarat  fédtatug, Harga|§ur famet. mmast 0-114050 (EtsT &. 08 §uT fawet) €Y 22.02.2023/ | 2.23 LACS 9417582955
&% HF IETET Teq [Fs,| frsTEa/vg Srdt Bet miovs| 09.03.2023 xen.ib.sangrur@gmail.com
7% A3 fegmar, Hargal
J9 AreaTat, BUt U39 W3 Mt 3 3 fqur 9 =4 RO Code:
epdiptapwdpb@gmail.com, fatehgarhsahib.nic.in, https://dswcpunjab.gov.in, pwdpunjab.gov.in, 26/12/648/2022/2161
www.eproc.p nj_a__a.gplv.in, WW\arjfoodsuppb.gov.in, www.horticulture.punjab.gov.in, 0

>avIdas Canara Bank

{ SITTT WTERTT WY TArERT (A Gowi. of India Undertslting) @

BB o [

Recovery & Legal Section, Circle Office, 2nd Floor, Sector 34-A, Chandigarh
Ph. No. 0172-2602431, 2663733, E-mail: rlcochd@canarabank.com

gt-fasnit feadt afen
95/m9% Afeeret € gtfasnit gt feadt &fen
AfaGiaet feeare (hacamie) & 2002 € THH 6(2), 8(6) M3 (9) MU

CI'El H3T: 24.03.2023 & A 5.00 TH 3

gl-famnit € 3t 27.03.2023 & A=T 11.30 6 3 7.€. 12.30 =H
(feardt yat I 37 7 5 fife & wehig =t 57)
fer &few gt Bfez a3 AteT J fq & ToreMT ng® Arfeere’ ef AfaSfdeeinns M3 JldAcdans MHeH W Maediie Mg Afagfaet Mide 2002 W3
AfaSiact féeare ehaeantc) 38 2002 MUts ToaT & o 6 84 foud w3 Ha3t 3fax et-famnit arat @t Areattn| et famnit & ATy M/s Canbank

Computer Services Ltd. €8 SgHATEIE www.indianbankseauction.com 3T YT St3T A= fegdt € fatH W3 Ha3T € S3fen Bet d&dT §a < TgnTete
(www.canarabank.com) feg );IUUE:"’?I"' ga=re gtfaent féq ar g 861
ki, W‘ 2

gJTg €T &T/Jddderdr/dldcdr
Total liabilities as Rs.

Syndicate

MTETHe ANl oS
@' D | amw et
Rs. 209272434

g & I yIT ar 9T

Canara Bank, Fazilka Branch, Sh. | ZH v
GEG) usﬁ At &fdeqd 7%, 439 Wy 01 fameT

ST A uppVpwy

Manoj Kumar Tiwari, Chief Manager, on 23.02.2023 33,25,000/-|  3,32,500/ R
M.: 9781022472 15 P 140/15760 Fofg e o fhur 17 faprr | 8. 27,20,956 pius
ORLEN B ENVOIEREICL BV R G553 U3 &, 148/183, 184, BT UT3T &, 138/185, PHYSICAL POSSESSION

expenses.

186 YHJT &. 2819/780/2(7-10-0-0), 2821/781/1/2(2-7-
0-0) 3t W< =7 439, Afa3t I8t &, 2, UeH &919, HBe Hde3 AS 313 8. 4943, 3T 01.03.2013 IfAHCds ©e39, Mg HES]
=T 76 37 €& 985% gHT T Ha6, TUS 28&: I8, Yd9 2&: UTB! UBT, UeH 2&: 818 Gumyar

ddderd: HIH3T AHG HS H
16, UST 1: I8t &. 2, USH 3919, a?ﬂ?ﬁ
€% Hed H¥e, A% Ha3Hg, usT 2: &
3556, &% 1S HA®, TTHSAT, ATJ-TIHET: AT 319€d IHTd He Y39 A I IHTG| UST 1: TSI 6. 2, USH Bd14, &= HAl € HEd HBC, (A8 HASAT, UST 2: €1-3556, &3
& AgS, STfasar, ardes: AT AetT ya™ U39 At fqrs anma, fa=mit, Ay . 6, {8 a9s Haate, efasar

2 [qaHeTd/ean: . a0 [aH& aRgdl &', | 7l JauHd &8, 16<H Ladhuka, 3I9R1® W3 | Total Habilities as Rs. Rs. 209272434
396 Hdote, M3T Ladhuka eTa&dr, | fAs efasar € & '3 yuaet, ig 315 &. 655, on 23-02-202? 15,45,000/-| 1,54,500/ CNRB0001400
Foed/uaEles: FUE wITT U39 | St 17/05/1996 € 30T, Yruget e @aw 3941 fRSI;tﬁOA?”t"’ g
; f its urther interes SYMBOLIC POSSESSION
gagel ¥8, fUs ms & efEsa, | (0-5) 395 (05) IS HAHIG HTU 00 T&TS 10 HIST expenses.
T 1/2 fIAT, yAIT &. 394/1, 395 (0-10) YI=T 4=

I/ HISIHT: mmmﬁfaﬂs’cﬁ
W,ﬁgmas'lﬂt“)d', dl'ddd dIH(‘)
39T Y3J IJEH &FH 9397, fifg s
TSI

&. 725, ATEET 1989-00 € MEHT BT U< &.1123/1121) M3 YTET Y3&T &. 1148, M{THET 198990 € MEAT (&= U3 & §
1549) Ladhuka, 3forl® »3 fasr efasar (fame) feu Afgs, A 2014-15 € myfdet € »igAmg, A=t 7&: €39 6670’
HTHST, TU<: 660" HoHTS, Yae: 2207 Ale, UeH: 220" AT

3. |qa@eTa/edn: H. 899 <2dI5dT JUAl | Be-I: SHIRMS AU &, 20 € ATd 1JH WU 6-7 | Total liabilities as Tot-1 Lot-1 209272434
(Ie3 AWt atg (qu), AU &, 114, f&§ | * 1267, Mehriab ¥T5™9 38, Hel aeqr afasar |  on 23.02.2023 Rs. Rs. CNRB0001400
& Wadle, Tfasar, quardtes w3 | f<d AfES, AE-gfAHea™, Sasdr a8 IfAAeTs, gl?tgg;oizﬁﬂgeﬂu; 15,30,000/-| 1,53,000/
Heedme: Hhwat atg uSat wews g, | I D YT SeE T T 50T, TS| expenses, SYMBOLIC POSSESSION|
framt foi a8t efasar, Haedrad w3 | 4714, T 05.12.2001 € 303, F=T I& WMEATT | Note: The above

mentioned Lot-II is also mortgaged in another NPA accounts namely M/{
anmol Agro Industries, Malout Road Fazilka having liability of Rsj
1,77,54,615/- as on 23.02.2023 together with further interest & expenses.

T5: §39: 67 7 Acte, Sy 67~ HEWU® oA,
grfasar € yruaet, yag: 126" Ay 8. 19, UaH:
126" AU &. 21 HH HEd HIHT|

Jrdeq: /I IH gHT UsT ©Ts I,
fe=mt Aete . 4-51, a%™ &919, efasar,
TIUdE JEeT MI HICIHAT: H. MSHS

ae feswedta, H8e 33, TTHBaT (S9H [ Bre-1l: THIATMS Yudel @ ATd T0H, HTU 98 HHIG 29 d&™ 11| Lot Lot-II 209272434

H. WEHS a9 fesHedta € Ugesd € 39 | ga7% 10 HIS™ U, H3aT &, 51, fa®T &, 13(8-0), 14/2 (3-10) . WSHS Rs. Rs. CNRB0001400

'3 HIediAD): (1) At WaHS 999 U3d AT | Hia75 fésmedt, fasaT Udeadd Mai® 999 W3 o9s 3T & &F | 2,18,00,000/] 21,80,000/ SYMBOLIC POSSESSIO
ot &8 w99, faemt fed a8, | 3 iw stz eftar &. 1615, gt 04.07.2013 & 3703, 08 T&S 10 HIFT,

efasar, (2) AHst d9s 999 UIat 493t

5 A HaET &.51, fd&™ &. 7/1 (3-10), 8/1 (5-0), HH3T IMNF 999 U3l »aHS €99 (U39 4T3t &% ¥99) © &1 '3, THISAT &. 1614
&% 99, fa=mt far a&at, efasar

3T 04.07.2013 T 3103, 09 TEH 0 HIST, HIT™ &. 51, fTBT &. 7/2 (4-10), 14/1 (4-10), FHST INF T899 YIS WdHS §99 (U39
Y973t &% 999) € & '3, THIAT &. 1596 THIT 1.7.2013 € 303 Myfdet 201314 € MEATT TEHT IFTET Pencha wali Dakhil
STasaHSe 35, fUF Painchanwali, 3faH® w3 fagr efasar fey AfEs|

ala UT&I AHTS/UBTE UHTTER 06 MJ®T, YT3T &.| Total liabilities as Rs. Rs. 209272434
: X 5 960/897, U3&T &. 1470 ™3 YATT &, 885/1/1/0-17 | _ OM 22.02.2023 | 5 58,000/- | 25,800/ CNRB0003976
34 976 3 5 yaB 2 3/17 R SRR 330’7"@' Rs. 10,21,874/- plus
h3976 abank.co (en . . 57| further interest & SYMBOLIC POSSESSION|
&. 963/900, Y3 At &. 1486, YAIT &. 879/1/0-12 expenses.

qaneTd-(1) g @R U3d dlo& o'H,
3fa. 3ur, fas g9a®r148108, (2) BYf<Ed

(e € 3 Ha® © 1/4 faR €t AT 3), 33 I915
SuT, T 148108, € 3 '3, A% 315 Trtar &. 130 W3t 29.4.2011 € 393, A= T&; Ya9: UdT uBTe 547007, UeH: 48t yBTe 5400", €39
TH Y3J JIS ©H, S99 Uet, &3 98

499 ¢ c BT 3097, TYS: IHT 30797
nstaw, fis muysr W3, 3fo. 3w, fagr
gIATHT-148103, (3) AfMT €< USSL Jia® TH, S99 Uet, &3 a6 Hataw, ffs muuer iz, 3fa. 3y, fagT gaa®r-148108

[ G L e AR THIG M3 T8&ISdT & BLMH.ST., S 313 &. | Total liabilities as Rs. Rs. 209272434
LELCRIGIET ROV EREEC S 0620, THST 8.9.2014 € 3fa3, »ig 3dtwm U39 | on 22.02.2023 Rs.| 73,00,000/-| 7,30,000/ CNRB0003162
M.: 8727093162 A3U™S 39T € & I w3 AS 31T & 2624, 1’15’60’064/,' (Rs. PHYSICAL POSSESSIONI
E-mail: cb3162@canarabank.com (NG TENPNPRE it LR e e Mol Tl kM

Rajan  Trading *
Company and Rs. 38,07,105/- in M/s Teria Machinery Store) together with
further interest and expenses

T & 3, U= . 68, YIAM &. 133, YAIT &.
482/2009 (925-5), 482/14 (343-0), TEIHI &. 54 3F
ASTBEE 38, HISHY, AT I&: Ydg: MTHIH
56", Ue: T 66°, §39: 99& T 3™ 70", T IIst &. 90°

JIHCTd- H. 34
T qu. Fﬂw”rmaﬂa“rueﬁm
39PT, 33 IV AITTHAT, HASHA-152026,
2 st feowsr Fet usat AU
3dtT (QU) HES . 3039, U3T I Hedle,
FﬁH‘o{EﬂvﬂT&rmszozs (3) ¥. I/ 23fFar duat, waegfsﬂez{u THG T U3T ASU™S 39T 33 8=

dl Hcd, H'de3

2 FITHAT, ABREE 3, HASHI-152026, (4) THS It
U3T ASU™S 3IMAT (JU./ATded/HeTIa), HAS &. 50, UST ITH AZIC, ASTSETE I8« JaTTHAT, HASHA-152026, (5) WH ST UST HIU™S 3dPAT (@Mded/Hacdira)
WA &. 3039, 3T I FAEle, At HISHT ATad-152026

6. EEVE GV I A IR e Y Ml THIHDHS HTU &, 97, 9IAHIS THW U3d JJ9& | Total liabilities as Rs. Rs. 209272434
Sh. Kapiljeet, Manager, fAw S & '3 wan, S5 & 67 3t 09.042013 € | o 22022023 | 1850,000/-| 1,85,000/ CNRB0005539
M.: 8872755539 3FT3, WY 16767x50'=91.66 =. AT, Wit Wat, | RS 33.89.677/ to-
E-mail: cb5539@canarabank.com HsT 919 JaraTe feu mfgg w3 Fhyr fem 39t ifttgg; twétlgxf;;lsl:sr PHYSICAL POSSESSION
WHWWnggr] 3%3166 WWIG,GHWWW
&<t wiw VST, St argae FOE, Wraeg | 5007 HTU &, 96, BUT- 5007 U 98
fer © Waa gaar13 fifwr U39 go8s fitw,
sHeld fgneT Hea, IIgug O g fednyg, ardes: uamyis fiw U3 Taadts fiw, saela fgneT Hea Jggq moe fasr fedmual
7. Canara Bank, Kotkapura Branch, HHTS HTY 460 <. I, 2I<T fem 3§T J- o) THTS | Total liabilities as Rs. Rs. 209272434
OO R G ENL ANE N TS SR EESW Wy 307 <. ITH (307/139543) FHTS 230 &% 13| 0n2202.2023 1 7.69.000/- | 76,200/ CNRB0002104
M.: 9592292104 va® fes fam, g=e &. 337 4ot &. 721 F 72971, togisﬁezfv’fizl’lg?f&er
. N o SYMBOLIC POSSESSION]
E-mail: cb2104@canarabank.com YHAT &. 231/2/9-15, 244/16-0, 252/16-0, 248/16-0, |  intt. & expenses.

249/16-0, 250/16-0, 259/16-0, 260/16-0, 261/17-4,

254/16-0, 255/16-12, 253/16-0, 247/16-0, 270 TH&/6-19, 270 TH&/6-12, 270 TH&S/13-11 WS THIE HTU 153 T. I (153/68728), 113 TS
12 Ha® feg faFm, 4=e &. 631 ¥3aT &. 1208-1209, YATT &. 234/18-0, 235/18-0, 236/16-0, 237/15-4, 238/14-8, 240/16-0, 239/16-0 f<9
AHS, 439- fiF gdtede-1 (@ar fw sar9) 3fa. W3 faer sdtede feu rfaz T, Jeanz &. 75, MyTdet AT 2009-2010 ©
vmwfme’rﬁﬂwwwfwwa Ydy- HAlE IHE HTY 79°, UgH- TSI HY 79, §39- Mid IHE WY 52° 57, B4
IS WY 52 57, fils edtede.1, 3fT. w3 fagT edtede fet g, 3fT. edtede & wghm nirée @ nieg|

FIFET: 1) H. BATHIT fETEAES Hdes
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